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1990. SHRI RAM PRAKASH: WDl 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleated 
to state:

(a) whether Government have been 
urged to adopt a time bound programi­
ng tor eradication of illiteracy; end

/
(h) if so, the reaction of the Gov­

ernment thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY QP EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE 
(SHRI ARVIND NETAM): (a) and
(b). Suggestions have been made 
from time to time for er&dibation of 
illiteracy in the country. According 
to 1971 Census, the number of illi­
terates in the country (excluding 0—4 
age-group) is about 308 lakhs and to 
make all these persons literates with­
in a limited time requires vast 
resources. However, Government are 
conscious of the urgent need for 
struggle against illiteracy in the 
country and the formal as well as 
non-foraial education strategies 
adopted in the Fifth Plan are 
designed to ultimately achieve this 
objective. Some of the major long­
term measures being taken by the 
Government to reduce illiteracy are: 
increase in educational facilities for 
children in the age-group 0—14; 
non-formal education for those who 
are unable to take advantage of full­
time schooling facilities; programme 
of non-formal education for the 
youth In the age-group 15—25; func­
tional literacy programmes for special 
groups, such as farmers, tribals, wo­
men, urban slum-dwellers; adult 
education programme for urban 
workers and follow-up supporting 
programmes, such as production of 
literature for neo-literates, setting up 
of libraries etc. These measures to­
gether with the efforts of the State 
Goverments, several voluntary agen­
cies, Bahru Yuvak Kendras, National 
Servlet- Seheme, etc., are expected to

reduce the extent of illiteracy in the- 
country.

Financial crisis fa Sugar Industry, U.P.

1991. SHRI P. GANGADEB: Will 
the Minister of AGRICULTURE & 
IRRIGATION be pleased to state:

(a) whether sugar industry in U.P. 
has been facing a grave financial' 
crisis during the last quarter;

(b) if so, steps taken by the Gov­
ernment in this regard;

(c) whether sugar magnates had' 
made any suggestions to the U P. Gov­
ernment; and

(d) if so, broad features thereof?
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE & 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): (a) Yes, Sir Some sugar 
factories in U.P. are having difficulty 
in finding funds to clear off the labour 
dues, expenses on repairs, arrears of 
cane price and purchase tax, and other 
miscellaneous expenses.

(b) A Hig!» Level Committee of 
the Government of U.P. have been 
reviewing the position of these sugar 
factories. Nine of these sugar fac­
tories were advised by the UP.. 
Government to raise loans from 
their bankers immediately, if need 
be with a Government guarantee, and 
clear off the cane arrears and under­
take immediate repairs to enable 
commencement of crushing operations 
for the 1976-77 season well on time.

In addition, the U.P. Government 
have for the time being postponed 
collection of purchase tax in the-ease 
of the sugar factories in financial 
difficulties.

(c) and (d). The sugar-Mills and 
their Association had requested the 
Government of U.P.—

(i) to grant complete remission of 
purchase tax for 1974-75 and4 
1075-76 season;
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<ii) pending order for remission, to 
defer realisations on the cur­
rent despatches;

<iii) to allow time to liquidate cane 
arrears till bank loans are 
made available;

(iv) to furnish guarantees to the 
scheduled banks for conces­
sional loans to sugar mills for 
meeting their statutory obli­
gations in respect of cane pay­
ment, labour dues, off-season 
repairs etc.

Hailstorm in Punjab

1992 SHRI RAGHUNANDAN LAL 
BHATIA: Will the Minister of AGRI­

CULTURE AND IRRIGATION be 
pleased to state:

(a) whether some Members of Par­
liament had approached Centre to 
render help to the hailstorm victims of 
Punjab; and

(b) if so, measures taken by the 
Centre in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE & 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) Yes, Sir.

(b) Consequent upon the accep­
tance of the recommendations of the 
Sixth Finance Commission, relief 
measures are to be financed by the 
State Governments out of their own 
resources with the help of the 'mar­
gin’ money allotted to them by the 
Commission. Accordingly, it has not 

'been found feasible to provide any 
Central Assistance to the hailstorm 
victims of Punjab.

'World Bank assistance for drinking 
water soppiy for Calcutta

1993 SHRI R. N. BARMAN: Will
the Minister of WORKS AND HOUS­
ING be pleased to state:

(a) whether the World Bank 
authorities recently visited Calcutta

. 5
and offered to give assistance to im­
prove drinking waiter supply in the 
dty of Calcutta; and

(b) If so, the broad outline of the 
discussions held and whether the offer 1 
has been accepted?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS­
ING (SHRI H. K. L. BHAGAT): (a) 
and (b). A mission from the World 
Bank visited Calcutta last month and 
discussed various proposals for urban 
development including water supply 
projects for augmentation of the city 
water supply. No decision has yet 
been taken on the proposals.

Outlay for Rural Water Supply Scheme -

1994 SHRI JAGANNATH MISH-" 
RA: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) whether outlay for rural water 
supply scheme has been reduced 
during 1976.77; and

(b) if so, the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS & HOUSING 
(SHRI H K. L BHAGAT): (a) No, 
Sir.

(b) Does not arise ,'♦V/
Cashew Corporations in States

1995 SHRI D B CHANDRA GO­
WDA: Will the Minister of AGRI­
CULTURE AND IRRIGATION be 
pleased to state:

(a) whether Central Government 
have asked the cashew growing: States 
to boost cashew production by increas­
ing the area of cashew cultivation;

(b) whether Central Government 
have also suggested to the States to 
form Cashew Corporations, State, 
wise; add

(c) if se. the reactions of States 
thereto?




